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TIS lIA7, ARI COURTS, DELHI

ORDER

INS JUDGE (HQs)

Upon -selection to the post of Process Server Group-C (Non-Gaz.), in PB Rs. 5200-

20200/- with Grade Pay of Rs.2400/-, Level-4 (7th CPC) plus other allowances admissible under

the rules, following officials are hereby taken on the Strength/Pay Roll of this establishment as

Process Server, Group-C, with effect from the dates they joined/assumed the duties/charge of

the post.
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As Per R„1, 21(1) ,f th, D,Ihi Di,t,i't C,„,t, Egablishment (Appaintment &

Co.dhow of Service) Rules, 2012, all appoi11tUBntS to th Setvice tV dhect BCrUament sha11 e

on probation for a period of two Yeals.
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(bIRISH KATHPAI,IA)

PMMpd DiMm & Sessions Judg©Qs)' Delh1

No/352 ! njH 71 (R_2021)/Process Server/Admn.m/Cenual/2023
Dated 1 3 FEB 2923We

Copy forwarded for ktformadon and necessary action to :

1. The Principal District & Sessions Judges, West, New Delhi) SaudI-V(est; South, SaudI-EaSt’ East’
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III (CenUd)p Tis Hmmi Courts, Delhi.
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13. Official Concerned.
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